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To .

The Registrar,

National Green Tribunal
Principal Bench, New Delhi

Subject :- Factual and Action Taken Report in compliance of order dated 16.09.2019 passed
by NGT in OA N0.686/2019 titled as Principal Delhi Public School ,Meerut Vs State of U.P.

In above noted case Hon’ble National Green Tribunal has directed District Magistrate Meerut
and the State Pollution Control Board to look into the matter and take appropriate action in accordance
with law and furnish a factual and Action Taken Report in the matter with in one months by email at
judicial-ngt@gov.in. Pursuant to the said direction the factual and action taken report is being
submitted along with relevant documents to this Hon'ble Tribunal for kind perusal .

With regards,

Enclosure: A Factual and Action Taken Report.
Your Faithfully

) Regional Officer
UP Pollution Control Board
Meerut
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A no 686/2019

Compliance Report In Hon'ble NGT order dated 16/09/2019 in O
Principal, Delhi Public School Meerut Vs State of Uttar Pradesh :
d O.A. on dated 16.09.2019.

Hon'ble NGT has passed the following order in aforesai

" Grievance in this letter, which has been treated as an application, is that sewage

water is being discharged in open in Rishi Nagar at Mcerut adjacent to the school
causing health hazard. Let the District Magistratc, Meerut and the State Pollution
Control Board(SPCB) look into the matter, take appropriate action in accordance
with law and furnish a factual and action taken report in the matter with in one
month by email at judicial-ngt@gov.in .The SPCB will be the nodal agency for

compliance and coordination''.

In compliance of order dated 16.09.2019 the site was inspected on dated 31.10.2019
jointly by the nominated officer of District Magistrate , Meerut ADM (City) Meerut and
official of Regional Office UPPCB Meerut namely-

1- Shri Ajay Kumar Tiwari, ADM (City), Meerut.
2- Shri Kamlesh Kumar Goyal ACM-3, Meerut
3- Shri R.K.Singh, A.E.E., UPPCB, Meerut.

The Following facts were observed at the time of inspection:-

1) The school M/s Delhi Public School is situated on Baghpat Road Rishi Nagar
near bypass crossing in Meerut City. The school is spreading in 14 Acre land and
presently approximately 1800 students are enrolled in school.

2) The school is a coeducation school affiliated to CBSE. The schools has made
septic tanks and soak pits for discharge of its sewage generation. Rain water
harvesting arrangement was found in school premises during inspection.

3) The adjacent colony is M/s Vardhman Green constructed near school.

4) There are 32 houses are built in the colony premises. A common sewage line is
constructed in colony which is joining with a septic tank outside of the colony
premises.

5) There is a difference of altitude in school premises and adjacent colony that is
approximately more than 10 feet. School is situated in a lower altitude than
colony. '

6) the adjacent wall to school side houses was observed with seepage of water
through out the area. Photographs are attached.

7) It was observed that washing areas of school sided houses are being leakage and
seepage of washing areas is being observed at adjacent wall to school side.
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8) There was no sewage pipe line towards schools side boundary wall.

Facts findings and Recommendations: One the basis of above -ln.sp ection
reports and facts finding at site there was no significant signs of sewage fhs(.:harge
was observed towards schools side. The sewage line of colony 1s 1n the
downstream of school but the seepage of other domestic effluents excepts sewage
can not be ruled out towards the boundary wall of school which v.va§ observed too
at the time inspection. The existing colony is under the jurisdiction of Meerut
Development Authority. Hence a letter is being sent (Copy enclosed) to Meerut
Development Authority to send a notice 0 M/s Vardhman Greens for the
maintenance of pipe line/drain of other domestic use effluent of colony towards

school side boundary wall.
b

Enclosure -As Above. .
g ﬂ\}NJ\\ &k
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R.K.Singh Kamlesh hr Goyal Ajay Kumar Tiwarl
A.E.E. A.CM.-3 A.D.M.(City)
UPPCB Meerut _ Meerut Meerut
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